BEFORE THE NATIONAL GREEN TRIBUNAL
SOUTHERN ZONE, CHENNAI
Original Application No.83 of 2020 (SZ)

k]

IN THE MATTER OF

Tribunal on its own motion suo motu based on the News Item in
Dinamalar, Chennai News paper Dt.15.06.2020, “Indifference in
Maintenance inspite of de-silting Sadayanguppam lake has
become a Gutter”

. Applicant
-Versus-
The Principal Secretary to Government,
Public Works Department, Secretariat,
Fort St. George, Chennai and Ors.
...Respondent(s)

REPORT AFFIDAVIT FILED BY THE EXECUTIVE ENGINEER,

WATER __RESOURCES _ DEPARTMENT,KOSASTHALAIYAR
BASIN DIVISION, THIRUVALLUR:

frick

I, C.Podupanithilagam, son of Chinnathambi, aged
about 47 years, residing at No.47 /6, Breeze Apartment,
TNHB, Near Velammal Main School, Mogappair East,
Chennai-37 do, solemnly affirm and sincerely state

as follows:

2. Istate that, | am the Executive Engineer, Public
Works Department, Water Resources  Department,

Kosasthalaiyar ~ Basin  Division, Thiruvallur in charge
el
Executive Engineer PWD
Kossasthalayaru Basin Division WRO
Thiruvallur



of the impugned tank. I am filing this report in compliance of
the order dated 23.03.2021 and 29.07.2021 made by this Hon'ble

Tribunal to file individual report.

3. In this regard, it is stated that, this Hon’ble Tribunal was
Pleased to take on file the report filed by this respondent dated
07.04.2021 in which this respondent has stated about the delay
in eviction of encroachments in the impugned tank attributable to
the revenue officials who were busy in the T.N. Assembly

Elections at that time.

4. It is stated that as per the Tamil Nadu Protection of Tank and
Eviction of Encroachments Act and Rules, 2007, the WRD can
evict the encroachmert under the due process of law only after
survey, identification and demarcation of the encroachments
which have to be sent to the concerned Assistant Engineer of the

[rrigation Section of the WRD in Form I and II.

5. It is stated that the Tahsildar, Tiruvotriyur Taluk by
his letter No. Na.Ka.Aal/1053/2019 dated 13.07.2021

has since sent the details of 14 No. of encroachments in
S aadiY
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Kossasthalayaru Basin Division WRO
Thiruvallur
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the impugned tank in S.No. 111/1 of Sadayankuppam
Village of Tiruvotriyur Taluk in Form Nos.l and Il which
was received by the Assistant Engineer, WRD, Irrigation

Section, Cholavaram on 24.07.2021.

6. In this regard, the action is being laken by the
Assistant Engineer.,WRD, Irrigation Section Cholavaram
and Form - 1II Notices are served to the list of
encroachers identified by the Tahsildar, Tiruvotriyur on

26.07.2021.

7. While this answering respondent is at it to evict the
encroachments, it is stated that in view of the strict
enforcement of the lockdown restrictions due to COVID-19
pandemic from March, 2020 which continues till now as notified
by the Government due to second wave of the pandemic, the
evicion could not be done immediately since alternative
sites/houses have to be allotted by the department concerned
and also due to the COVID-19 pandemic situation. Hence, further

time is inevitably required.



It 1s, therefore, prayed that this Hon'ble Tribunal may be

pleased to take on record the report filed herein and

grant further time till the normalcy returns from the
pandemic restrictions imposed by the Government and

thus render justice. et Y
g

Exccu%;rt: Engincer, WRD
Kosasthalaiyar Basin Division
Thiruvallur

VERIFICATION
I, C.Podupanithilagam, son of Chinnathambi
officiating as Executive Engineer, WRD, Kosasthalaiyar
Basin Division, Thiruvailur, do hereby verify that the
submissions made above are correct to the best of my
knowledge and from records and [ signed this at

L%
Chennai on this....... 2,3 ........... Day of July, 2021.

JW
'E, ¥
Executive Engineer, WRD

Kosasthalaiyar Basin Division
Thiruvallur
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SADAYANKUPPAM TANK FORM -III NOTICE BEING SERVED
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SADAYANKUPPAM TANK FORM -I1I1 NOTICE BEING SERVED




SADAYANKUPPAM TANK FORM -III NOTICE BEING SERVED
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SADAYANKUPPAM TANK FORM -III NOTICE BEING SERVED
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